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appointment and the candidates awaiting ap- 
pointment should be given appointments 
first, before starting appointments from a 
fresh list from a subsequent recruitment or 
examination. 

5. Ministry of Finance etc. are requested 
to bring the above instructions to the notice 
of all the appointing authorities under them 
for information  and  guidance. 

Sd./- 
J. K. SARMA, 

Director 

Inadequate  cargo  facilities at  various 

airports 

*450. SHRI GHUFRAN AZAM : 
SHRI KRISHNA KUMAR 
BIRLA : 

Will the Minister of CIVIL AVIATION 
AND TOURISM toe pleased to state : 

(a) whether the cargo handling facilities 
at various airports in the country are 
inadequate; 

(to) whether there is an urgent need to 
develop more cargo terminals at various 
airports; 

(c) if so, the reaction of Government 
thereto; 

(d) whether any study has been con- 
ducted to check the bottlenecks in the 
existing  systems  at  various  airports;  and 

(e) if so, the details in this regard ? 

THE MINISTER OF CIVIL AVIA- 
TION AND TOURISM (SHRI GHULAM 
NABI AZAD) : (a) to (c) Generally, 
cargo handling facilities at the five 
international airports are adequate. How- 
ever, facilities at most domestic airports 
are either inadequate or not available. 
International Airports Authority of India 
(IAAI) is putting up additional facilities 
for smooth movement of cargo at Delhi, 
Bombay and Madras airports. Calcutta 
and Trivandrum airports have sufficient 
capacity at the moment, but taking into 
account the growth potential, facilities 
would be upgraded during the 8th Flan 
period. So far as domestic airports are 
concerned, uptil now only agencies of 
some of the    State    Governments    were 

handling cargo of their respective States. 
At Coimbatore and Salem, the National 
Airports Authority (NAA) is creating 
facilities for this purpose. During the 
8th Five Year Plan, IAAI has plans to 
invest Rs. 54 crores approximately on 
cargo expansion and warehouse facilities 
and NAA has plans to invest Rs. 25 crores 
approximately for this purpose. 

(d) and (e) The Ministry of Commerce 
has on 28-8-93 constituted a Task Force 
Committee to assess the future needs of 
air cargo at domestic and international 
airports. Besides, World Bank team also 
carried out a study about requirement of 
cargo   facilities   at   International   Airports. 

Central  Rural  Sanitation  Programme     in 

Orissa 

*451. SHRIMATI ILA PANDA : Will 
the PRIME MINISTER be pleased to 
state   : 

(a) what is the proposed allocation of 
funds for 1994-95 under the centrally 
Sponsored Rural Sanitation Programme 
for Orissa; 

(b) whether it is a fact that as against 
a target of 3152 sanitary latrines in 1992-93. 
the achievement was 1461; and 

(c) what targets Government have fixed 
for 1994-95 ? 

THE MINISTER OF STATE IN THE 
MINISTRY OF RURAL DEVELOPMENT 
(DEPARTMENT OF RURAL DEVELOP- 
MENT) (SHRI UTTAMBHAI H. 
PATEL) : (a) The allocation of funds for 
1994-95 under the Centrally Sponsored 
Rural Sanitation Programme (CRSP) for 
Orissa is Rs. 221.00 lakhs. 

(b) Yes. Sir. 

(c) The target fixed for 1994-95 under 
CRSP for Orissa is 9600 sanitary latrines. 
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Job opportunities for persons     belonging 

to  un-reserved  categories 

*453. SYED SIBTEY RAZI : Will the 
PRIME MINISTER be pleased to state : 

(a) whether some job reservation has 
been made for employment in Government 
service for certain categories of people; 

(b) if so, the details of such reservation 
category-wise, as on the 15th April,  1994; 

(c) whether people of General Category 
have lesser avenues of Government service 
now; 

(d) whether eligible people of general 
category for Government service are lar- 
gest in number in the country; 

(e) whether Government propose to in- 
crease the avenues of Government service 
for people of this category during 1994-95 
and 1995-96; and 

(f) if so, the details thereof and if not, 
the reasons therefor ? 

THE MINISTER OF STATE IN THE 
MINISTRY OF PERSONNEL, PUBLIC 
GRIEVANCES AND PENSIONS (SHRI- 
MATI MARGARET ALVA) : (a) Yes, 
Sir. 

(b) A statement is placed on the Table 
of the House.    (See below) 

(c) Yes, Sir. 

(d) The information in this regard is 
not centrally available. 

(e) No, Sir. 

(f) The employment in Govt. service is 
related to felt needs and it does not appear 
possible to increase the avenues of Govt. 
service, per se. 

 


